F. No.15/1/2017-Admn.1 (LA) /
Government of India
Ministry of Law and Justice
Department of Legal Affairs

Shastri Bhawan, New Delhi
Dated the 27" March, 2024
OFFICE ORDER NO. 55/2024

OFFICE ORDER NO. 55/2024

With the approval ofthe Competent Authoriy, the following work is allocated with
immediate effect: -

OF WORK IN THE DEP/ OF LEGAL AFFAIRS

1. ADVICE GROUP

‘Gmu up Head: Shri R.S. Ver -Adn ional Secretary [AS (RSV)] g
Jmﬁceuln(heGmup | istries/ Departments.

| Agriculure & Farmers 1

P
1 snvas'ava. Addl. LA Jelfare
Consumer Affairs

(Labo 2 |
& Nira Kumar, Addl. |3. Cooperation Sec
4. Fisheries, Animal ‘3 Pending work
Shri P.K. Gangwar, DLA | Husbandry and Dairying of erstwhile:
5. Food Processing Industry ‘ PMA
| |4 Ms. JyoliDivya, DLA  |6. Food & Public Distribuion
6. s, Shieta Jaiswal, |7. Housing & Urban Affa
| ‘ ALA including ~ Directorate. uv
6. Dr.D.V.R; Estates |
| ‘ Consultant [D\reclurate 8. Labour&Emmcymem
of Estates) g, Rural Development |
| | 10.Skil  Development &
Entrepreneurship
‘ ‘ 11. Telecommunication
‘ including Department of
t
| ‘ 12. Trival Affairs ‘
| | 13, All_conveyancing matters
issues _involving
i is inerpreiaon o conracis
Group Group ional ry [AS (ARR)]
‘ rofﬂur: in the Gmup'_Y Mlmsm-s/ Depar me u Other
e | L 7_{, o Assignments
[ ‘1 Shrf Japan Babu, Addl_ |1, Ayush _ 1. Admn IV |
EA(NCB & Deln Police) Chemicals & Fertizers Section
| Md. Mugeem, Addl. LA : Health & Farmiy | Welfare  |2. Training
Shri R. K. Choudhary, Heavy Ind Division

= L DLA (DoPT) Hnme Mlalvs (|nc\udmg
Dr. AmitTyagi, LA | NCB)
| e Nereamnel, PG & Pensions
| Dr. KM Arya, DLA (including CBI)
($5C) |
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‘ 'Shri Ajay Kumar Arora, Joint | 1 ADR Cell
Admin. Il (LA)

AMRCD

AM

| secretary
| ‘1 Shn Avnn Singh  Arora, ‘3

[ lash o gesh Vats, Jr. CGA

3. UNITS/ SECTIONS

~ [ Branch Office | OfficersiControlling Officers/Other Officers
1. smt “Smt. Sunita Anand, JS&LA

2. Shri Rajeev Kumar, DS ‘
3. Shri V.S, Chauhan, US U S = _1

[Aamin— NIA) &1 1 Shr Dhruva Kumar Singh, CCA
‘Madermzaﬂen 2. Shri S. K. Makkar, DS ‘
55 et v g 13 SN Mujumdar, US P Bt el
| Admin III{LA) 1. Shri Ajay Kumar Arora, B 1
2. Shri U.S. Thakur, Director ‘

| 3. S Avnit Singh Arora,Dirctor |

T aad el B
‘ Admin IV(LA) ‘
B o Stisserien 1B |
International  Law & 1. Shri Sher Singh D ‘
Cooperation Division 2. Shri Avnit Singh Amra D\recmr
3. Shri Niranjan Nayak, US |
4 Shri Sudarshan Lamba, JCGA |

[Vigiance Section 1. Smt. Sunita Anand, JS&LA
2. Shri Rajeev Kumar, DS |
158 snnvs Chauhan, US

CSunita Anand, JSELA l

‘Advice A B and C|

2 sm Prateek Kumar T T\wan ALA

~(inciuding | 1. Shn Ajay Kumar Ao
‘Arbl\ra\ and | 2 smAvnnsmgnAmm ' Drector {
oniiation Act, 1986, | 3. Shri Milind Mujumdar, US |
| AG, Mediaton Act, 2023 | 4. S Kuldeep Mendrati. us

and Co mercial Courts I

Act, 2
lcash (ux) Section 1. Shri Dhruva Kumar Singh, CCA |
TN ) 2. Shri Kuldeep Mendiratta, US 1
| Training Division 17Dr. Anju Rathi Rana, AS
2. ShiSK Makker DS (

. Shi V.S
R&l Section & Facilation | 1. Shr Sher Slngh Dagar jar, JSBLA
Centre 2. Shri Amit Kumar, U:
Hindi Section 4" "Shri R S. Verma, AS ( Rajbhasha Adhikar)
2. Shri Sanjay Kumar, AD (OL) |
o 3. Shri Shamsher Singh, AD (OL).
implementation  Gell| 1. Shr Sher Sinar Dagar, JSALA

(including matters relating | 2. Ms. Prema, ALA
to Bar Council of India) |
et Secion 1. Shri Sher Singh Dagar,

B
| 2. Ms. Haimanti Bhattacharya, Director |



| | 3. Shri Manindra Choudhary, ALA |
AMIRCD & AMIRD Section | 1. Shri Ajay Kumar Arora, JS / |
B 2. S Yogesh vas. | aceh |
bray & Research| 1. Smt SunitaA S&LA
‘Secuor\ 2. Shri Avnit SmghAmra Director |
] 3._Shi Debit Sarkar, Lirarian___ |
[ Coordnation Section &| 1 Shri Dhruva Kumar Singh, CCA
Parliament ‘ 2. Shri Umashankerhzkuv D\rer:lor |
| (Including ceommamn 3. Shri Amit Kumar, US
| with Parliament questions. ‘
of DoLA) i ‘
Budget Section i Kumsrsmgh CCA
| il S e amit Kumar, US i |
igation (HC) Section damip Dubey‘ DLA(IC)
L R 2. Shi Rak ar Knati, ALA____ %
[ Titigation (CAT) Secﬂon“ 3G o7 Dubey, DLA(IC)
| St Rakesh Kumar Khal ALA R
Litigation (LC) Section 4. Shri S.K. Twari, Al |
[Notary Cell 4. Shri Ashutosh Mlshm, JSBLA |
| 2. Shi Rajeev Kumar, DS |
| | & shiRstheShamSighUS .
Public Grievances . shi RS, Verma, AS I
| 2. Shri SK Makker, DS
L 3.__Shri Amit Kumar, US. |
RTI Cell 1 smay Kumar Arora, J§
2
T (Cyber Cell, LIMBS, 1
| Nic, "IEC “and Seciel
Media Cell)_ " | 3. Shri Jyoti Swaroop Asthana, US |
Branch  Secretariat —

1 Sh Sudarshana K, Add!. T

galuru | 2. shiB. Nanda Kumar, ALA |
EVanCh Secretariat 1. Shri Sudarshana K, Addl. GA—in charge
| Chenn |2 S Jaspal Dhanju, DLA & |
[ Srancy Secreariat 4 Shri AA Ansari, Sr. GA— In charge

Kolkata \ 2. Dr. Subhro Jyoti Mukherjee, DLA_ |

Byan:h Secretariat I ShrAA. Ansari, Sr. GA~ In charge ‘

‘ 2. Shri M.C. Prusty, Addl. GA

3. ShriS.K Ramanna, ALA |
| g 4. ShriB.R. Rane, ALA |
(a)  Shri Neeraj Rawat, DLA in addition to his other duties will also be the Protocol
Officer of this Department including office of Hon'ble Minister of State (I/C) for Law &
Justice.

(6 Shri Amit Kumar, Under Secretary, willdeal with all matters pertaining toHLC on
One-Nation-One-Election
Shri Prateek Kumar Tiwari, ALA in addition to his other duties will report to the

©
) Secretary to aciltate the timely process of fes pertaining to legal advice and ol
Iiigation, referred to DoLA.

for g ot



(@ Al Parliament Questions pertaining fo different Cells/Divisions/Sections will be
gealt by respective Group Heads.

(© Al Group Heads, Unit Heads and Branch Secretariat Heads shall submit their
iy performance reports o the Law Secretary by 5° of every ‘month on the follo
deliverables:-

£-Samiksha Updation;
Website Updation:
i Reviewiweeding out and archiving of files.
Capaciy buing of offcers of the Group and utization of IGOT services;
Disposal of Parliamentary assurances;
Timely disposal of RTI:
Disposal of public grievances;
il Submission of background papers of all mportant matters dealt
x  Disposal of VIPIPMO references;
Identification and disposal of obsolete office items and;
Freparation of activty details for compilation of Annual Report

<<z

(Rajeev Kumar)
Deputy Secretary to the Govt. of India
Tele No: 011-2338 8744

Copy to: -

Al Group Heads

PS to Hon'ble MoS (I/C) L&J/PSO to Law Secretary

PPS/Sr. PPSIPSO to Addl. Secretaries/JSBLAS/CCA

‘Al Officers and Sections in the Department of Legal Afairs

SSA NIC Cell with the request to upload the above Order on the website of the
Depariment of Legal Affairs/Office order Folderle-offce portal

aawno
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